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(Brief summary of proceedings)
Thursday, 22 March 2018 / 01 Chaitra 1940 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Obituary Reference :
The House paid homage to the five security personnel who were killed in an encounter with
militants in Kupwara, Jammu & Kashmir on 21 March 2018 and observed two minutes
silence as a mark of respect to the departed souls.

ANNUAL BUDGET (2018-19) :

Presentation of Annual Budget (2018-19) :
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister presented the Annual Budget of NCT
of Delhi for the Financial Year 2018-19.

Presentation of Demands for Grants (2018-19) :

Hon’ble Deputy Chief Minister presented the Demands for Grants for the Financial Year
2018-19.

Presentation and Voting on the Supplementary Demands (2017-2018):

Hon’ble Deputy Chief Minister presented the first and final batch of Supplementary Demands
for Grants for the Financial Year 2017-2018.

The Supplementary Demands were considered Demand-wise and passed by voice-vote.
Appropriation (No.1) Bill, 2018:

Hon’ble Deputy Chief Minister introduced the ‘Appropriation (No.1) Bill, 2018” (Bill No. 02
of 2018) with the leave of the House.

Hon’ble Deputy Chief Minister moved that the Bill be taken into consideration.

The Motion was put to vote and adopted by voice-vote.

The Bill was considered clause-wise.

Hon’ble Deputy Chief Minister moved that the Bill be passed.

The Motion was put to vote and adopted by voice-vote.

Election of Financial Committees :

Shri Arvind Kejriwal, Hon’ble Chief Minister moved the following motion:

“That the Members of this House do proceed to elect in the manner required under Rule
192(2), Rule 194(2) and Rule 196(2) of the Rules of Procedure and Conduct of Business in the
Legislative Assembly, nine Members each from amongst themselves to serve as Members of
the Public Accounts Committee, Estimates Committee and Committee on Govt. Undertakings
beginning from Ist April, 2018 .

The Motion was put to vote and adopted.

Question Hour :

As directed by Hon’ble Speaker, Starred Questions No. 61 to 80 (except 79) and replies to
Un-Starred Questions No. 188 to 224 (except 193, 217& 218) were placed on the table.
Replies to Starred Question No. 79 and Unstarred Questions No. 193, 217 & 218 were not
received from the departments concerned.

Special Mention(Rule-280):

Hon’ble Speaker ruled that the matters to be raised by following Members under Rule-280 be
treated as read :

1. Shri Kartar Singh Tanwar 6. Shri Jagdish Pradhan

2. Smt. Bandana Kumari 7. Shri Surender Singh

3. Shri S.K. Bagga 8. Shri Ajay Dutt

4. Shri Vijender Gupta 9. Shri Raghuvinder Shokeen
5. Shri Girish Soni 10. Shri Rituraj Govind

Hon’ble Speaker announced that floral tributes will be paid to Shaheed Bhagat Singh,
Shaheed Rajguru and Shaheed Sukhdev at 12.30 PM in the Legislative Assembly Complex
on the occasion of ‘Shaheedi Diwas’ on Friday, 23 March 2018.

The Chair adjourned the House upto 2.00 PM on Friday, 23 March 2018.

C. Velmurugan
Secretary
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